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(a) whether thera ara huga daposita d  
ba ifl^  in Lataiiar sub-dhrision of Palamua 
disMct <n Bihar

whatharGovarnmant propose to set 
up an aluminium factoty ttiara; and

(0) if so, trie details thereof?

THE MINISTEROFSTEEtANDMINES 
AND MINISTER OF LAW AND JUSTICE 
(SHRI DINESH GOSWAMI); (a) and (b). 
The reserves of metallurgicat grade bauxite 
suitidaie for manufacture of aluminium in 
Latahar sub-division of Paiamau district in 
Bdiar are not adequate to sustain an alumin­
ium plant.

(c) Does not arise.

Mining of NBCA In Bihar

306. SHRI R L P. VARMA Will the 
Minister of STEEL AND MINES be pleased 
to state:

(a) whether mining of mica in Bihar is 
oomĤ g downday by day rendenng the miners 
unemployed;

(b) whether the Mica Trading Corpora­
tion of India and E.M.M.C. have undertaken 
mining work »n S-e acres out of 3300 acres 
and 8*10 acres out of 6500 acres respec­
tively and thus have ruined the workers;

(c) if so, whether the lease for mining is 
proposed to be given to other interested 
mining traders on the same terms and eon- 
dHens after cancelltng the mining lease of 
^e$etwobigcompanies;tf so, by when; and

(d) if not, there reasons therefor?

THEMINISTEROFSTEELANDMJNES 
AMO MtNISTER OP U W  AND JUSTICE 
(3H»t OtNESH Q08WAMI): (a) Tlw provi' 
abwil f^ura of pmdueliQn of

January to Novambar, 1989 was 9243 ton­
nes as compared to 3S72 tonnes durii^ tha 
con’esponding period in 1988 and Indicittaa 
a marginal dedina. The provisional figures 
of average daily amptoyment show a decline 
from 2039 in 1988 to 1607 in 1989.

(b) Mica Trading Corporation has no 
mining lease for mea in Bihar. The mines of 
Eastern Manganese and Minerals Ltd, over 
an area of 3300 acres in Nawada district ia 
worked by the Bihar State Mineral Devatop- 
ment Coiporatnn Ltd and is under produc­
tion.

(c) and (d). Do not arise.

Setting up of a Doordarahan Kandra in 
Jahanabad

307. SHRI RAMASHRAY PRASAD 
SINGH: Will the Minister of INFORMATION 
AND BROADCASTING AND PARLIAMEN- 
TARY AFFAIRS be pleased to state:

(a) whether Government propose to set 
up a Doordarshan Kendra in Jahanabad 
district of Bihar; and

(b) if so, by when and the details in this 
regard'?

THE MINISTER OF INFORMATION 
AND BROADCASTING AND MINISTER OF 
PARLIAMENTARY AFFAIRS (SHRI 
P.UPENDRA): (a) and (b). Jahanabad dia- 
trict of Bihar lies within the coverage area of 
the high power (10KW) TV transmitter func* 
tioning at Patna There Is, therefore, no 
approved Scheme at present to st up a 
separate TV transmitter in the District

Setting up of a T.V. Centra in JtMU|{liar> 
iHif Distficl. Bihftf

308. SHRI DEVENORA PRASAD 
VADAV; W« ihe Mmitier iNPORMATION 
ANDBi=DADCAST1NGA»IOfABtWMa«- 
TARV AFFAIRS b«


